GOVERNMENT OF INDIA

NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI

OBJECTION LIST

National Company Law Tribunal

Application March , April, May & June & July 2020

. IA/CAN . .
S No Diary No /CA No Matter Name Section Main Case No | Advocate Name Status
/CP/IB-No
1 |710102062072020  |Rejected Kalyankari Suppliers | 535,535 2nd Motion Neeraj Arora Document not properly
Private Limited uploaded
Pgs Not Clear /
. RITESH SPINNING . SAHEB SINGH Vakalatnama Missing
2 710102062082020 Rejected MILLS LIMITED Sec. 230-232 1St Motion CHADHA 521,534,536,537,538,539,54
0,54
Dharam Singh Vs. .
3 |710102061462020  |Rejected Registrar of Sec. 252 NIL Neha Rani Case Type Wrong Rejected
. From AR
Companies
Akash Singhal Vs.
4 0710102/06086/2020 |Rejected Earth Infrastructure [Rule 11 of NCLT [IB/401/ND/2017 Akash Singhal Proof Service
Private Limited
Northern Arc Capital
Limited Vs. Five Core .
5  |710102062232020  |Rejected Electronoics Sec 43(1) r/W Sec 101671 /ND/2019  |Shakunt Saumitra |7 29€ Numbering Not

LimitedFive Core
Electronoics Limited

44 (1)

Mentioned




Northern Arc Capital
Limited Vs. Five Core Page Numbering Not
710102062242020 Rejected Electronoics Sec 66(1) IB/1671/ND/2019 |Shakunt Saumitra 9 . 9
. . Mentioned
LimitedFive Core
Electronoics Limited
Pgs Not Clear-
446,447,453,498,499,501,50
Application under 2,503-
710102062292020 Rejected Debashis Nanda any other 1B/590/PB/2018 Debashish Nanda 507,519,521,522,534,543,54
provisions- IBC 4,545,556,594,607,608,613-
615,616~
625.626.627.630.675.721
0710102/03656/2020 |Rejected ISIISITAE BANK OF 22(3)(b) IB/2013/ND/2019 |Shweta Dhingra Page NO .11 to 15 Not Clear
Northern Arc Capital |[Application under Page Numberind Not
9 710102062092020 Rejected Vs. Five Core any other IB/1671/ND/2019 |SHAKUNT SAUMITRA 9 . 9
L o Mentioned
Electronoics Limited |provisions- IBC
Anant Overseas Pvt . Page no. 289 to 396 &
. Vijender Sharma,
10  [0710102/06085/2020 |Rejected Itd VS Global 1B/73/PB/2017 o 401,439,493,494,498,500
Liquidator
Houserware Ltd Not Clear
SHREEINDIAN
HOLIDAYS PRIVATE
11 [0710102/03950/2020 |Rejected LIMITED V. Sec 252 (3) Prakash Giri Goswami, | 298S Wrong arrange and
Registrar of Case Type wrong
Companies NCT of
Delhi & Harvana
Total Airport
Services (India)
12 |710102062832020  |Rejected Private Limited Vs. - |¢. 557 (3) CAJ159/252/ND/2021 ¢ teep Chilana Case Type Wrong / Every
Registrar of 0 Pgs Signed
Companies NCT of
Delhi & Harvana




Total Airport
Services (India)

13 210102062812020 Rejected Prlv:ate Limited Vs. Sec 252 (3) - By |CA/149/252/ND/202 Sandeep Chilana Case Type Wrong / Every
Registrar of Government Body |0 Pgs Signed
Companies NCT of
Delhi & Harvana
Dena Bank (Now Application under
. Bank of Baroda Vs. Translate Pgs-114,115 / Pgs
14  |710102062842020 Rejected M/s Rathi Super any (.)t.her 1B/1446/PB/2018 NIL Not Clear-120,123,103
provisions- IBC
Steel Ltd
BANK OF INDIA Vs. -
RELIABLE Application under
15 0710102/03530/2020 |Rejected INSUPACKS PRIVATE a:glvg)stigirs_ Bc ib/1117/nd/2018 Jaspreet Singh Pagination Not Done
LIMITED P
Trifecta Venture
. Debt Fund Vs. Ad .
16  |0710102/03554/2020 |Rejected Victoriam Ventures 22(3)(b) 1B/2380/ND/2019  |Anand Raj Page No 14,15,20 Not Clear
Private Limited
KUMAR ALOK'Vs. Wrong Document / Case
17 710102/06324/2020 |Rejected India Power Sec. 59 NIL NIL 9
. . Type
Corporation Limited
MONIKA GAUR
AHMAD AND ORS.  |Application under N
18  [0710102/03467/2020 |Rejected Vs. REGISTRAR OF |any other Not mentioned gﬁiﬁf MOHAN Egsg[iyw;v:r%tnc'ear and
COMPANIES DELHI  |provisions P 9
ANI?1 HARYANAh
Kashi Viswanathan .
) ) Sec 33(1) (b) (i)
. Sivaraman Vs. Lalit Pgs Not Clear-
19 710102/03491/2020 |Rejected Kishore Aggarwal & t303((;|)) r/w Sec IB/564/ND/2019 Prateek Kushwaha 239237185167257
Anr.
. RAKESH KUMAR (IB) No. page numbering not
20 |0710102/06297/2020 (Rejected SINGALA Sec 60(5) 985/ND/2018 ANAND BAJPAI mention
VCRM
21 0710102/06352/2020 |Rejected PETROCHEMICALS [Sec 12(2) ib/718/nd/2019 Deepak Bansal 37&38 Not Clear

PVT LTD




Dr. Aditya A Pradhan
Vs. Assotech

Application under

Parveen Kumar

Pg No 11to22 33 Cut From

22 |0710102/06370/2020 (Rejected Moonshine Urban a:\glviti:irs e 1B/63/ND/2020 Aggarwal Side
Developers Pvt. Ltd. P
Pg No 43,67,73,74 The
. Sec 43(1) r/w Sec Page is Kept upside Down .
23 |0710102/06381/2020 |Rejected MANOHAR LALVI [, ) IB/179/ND/2019  |c.s Gupta And Pg No 95,97t0103,111-
118 Not Clear
. POOJA BAHRY Vs. Law Office of A.
24 |0710102/06385/2020 [Rejected BINAY SARAWGI Sec 30 1B/871/nd /2019 Anand PG NO 249 TO 271
Mrs Sarika
25 0710102/06404/2020 |Rejected Somvanshi and Ors. |Sec 60(5) IB/1788/ND/2018 |Jatin S Sethi Pg No 65 Translation
Vs. R S Stone Pvt Ltd
CHD DEVELOPERS
. LIMITED Vs. . Proof of Service / Case
26 |0710102/06418/2020 (Rejected SHAILENDRA Rule 154 (1) ib/1775/pb/2019 c.s Gupta Type Wrong
KUMAR AGGARWAL
MOBIINNOVATION
SOFTWARE PRIVATE Sec 252 (3) - B
27 0710102/06439/2020 |Rejected LIMITED Vs. Government Bo):j CA/44/252/2020 Narayan Kumar Jha  |Wrong Section
REGISTRAR OF Y
COMPANIES
Chhattisgarh State -
. Application under
Power Generation anv other
28 0710102/06437/2020 |Rejected Company Limited Vs. rgvisions- IBC ib/197/pb/2017 anand Shankar Wrong File
Tecpro Systems Eaveat Application
Limited PP
Shipra Somani Vs.
29 0710102/06443/2020 |Rejected Mayasheel Retail IBC Under Sec 9 |IB/2184/ND/2019 |Manorath Rathi Wrong Section
India Limited
OM PRAKASH VIJAY-
30 |0710102/06442/2020 |Rejected LIQUIDATOR Vs. ¢ 65) 1B/37/PB/2018 Om Prakash Vijay | 5ng Case Type

Fantastic buildcon
pvt Itd

Liquidator




Pico Event Marketing

Application under

(IB) NO

31 0710102/06482/2020 |Rejected (India) Pvt Ltd Vs. any other ADITYA VERMA Proof of Service
- o 100/ND/2019
Gillis Lockwood Heller |provisions- IBC
Case Type / Starting
. Raj Kumar Gupta Vs. . Pagination Not Done & Pg
32 [0710102/06481/2020 |Rejected RATHI ISPAT LTD Sec 60(5) IB/558/ND/2019 Raj Kumar Gupta No 121, Pg No 162,163
Missing

Pico Event Marketing [Application under (IB) NO

33 0710102/06483/2020 |Rejected (India) Pvt Ltd Vs. 1. |any other ADITYA VERMA Proof of Service
. - 100/ND/2019

Gillis Lockwood Heller |provisions- IBC

NCOME TAX

OFFICER WARD 8(2) |26€ 222 (1) - By

Vs. REGISTRAR OF | Covernment
34 [0710102/06487/2020 |Rejected CdMPANIES & Body,Sec 252 (3) - |CA/1032/252/2019 |Lakshmi Gurung Wrong Section

(ELBEE PORTFOLIO Bideo"emme”t

PVT.LTD.) y
35 [0710102/06492/2020 |Rejected Rakesh Kumar Jain  |Sec 60(5) (IB)-917(ND) / MOHIT NANDWANI | Foof of Service &

2019 Vakalatnama

36 710102/06499/2020 |Rejected Rakesh Kumar Jain _ [Sec 60(5) 1B/2161/ND/2019  |MOHIT NANDWANI Proof Of Service

UNION OF INDIA Vs.
37 710102036052020 Rejected DELHI DYMKHANA Sec 241 (2) NIL UNION OF INDIA DOCUMENT NOT COMPLETE

CLUB LIMITED

UNION OF INDIA Vs.
38 710102036022020 Rejected DELHI DYMKHANA Sec 241 (2) NIL UNION OF INDIA DOCUMENT NOT COMPLETE

CLUB LIMITED

UNION OF INDIA Vs. (Rﬁg'r‘t’r:‘:r'nDF'{:Citg;)
39 710102036032020 Rejected DELHI DYMKHANA Sec 241 (2) 9 ! Uncompleted documents

CLUB LIMITED

Ministry of Corporate
Affairs, New Delhi




UNION OF INDIA Vs.

Regional Director
(Northern Region),

40 |710102036002020 Rejected DELHI GYMKHANA  [Sec 241 (2) . Uncompleted documents
CLUB LIMITED Ministry of Corporate
Affairs, New Delhi
UNION OF INDIA Vs. ?ﬁg'r‘t’::r'n')g:citg;)
41 710102036012020 Rejected DELHI GYMKHANA  [Sec 241 (2) . glon), Uncompleted documents
CLUB LIMITED Ministry of Corporate
Affairs, New Delhi
SUNITA RANI Vs.
SAHARA CREDIT Sec 252 (1) - B
42  |710102/06434/2020 |Rejected COOPRATIVE Government Bozj NAVEEN SINGLA Wrong Document
SOCITY PRIVATE y
LIMITED
Income Tax
. Department Vs. Sec 252 (1) - By Wrong Document / Case
43 710102/06420/2020 |Rejected Rajesh wadhwa & Government Body Pranav Kumar Type Wrong
Yashpal Wadhwa
44  1710102/06393/2020 |Rejected LANDCON PRIVATE [Sec 252 (3) SHIVANGI SINGH ag v rg
Signed / ROC & Income Tax
LIMITED )
Service
ARIHANT Every Pages Not Sign / No
45 710102/06390/2020 |Rejected INFRAPROJECTS Sec 252 (3) SHIVANGI SINGH Pagination / Case Type
PRIVATE LIMITED Wrong
RETRO Case Type Wrong / Index
46 710102/06305/2020 |Rejected CONSULTANTS Sec 252 (3) SHIVANGI SINGH Wrong / ROC & Income
PRIVATE LIMITED Tax Service
Pankaj Kumar
47 710102/06338/2020 |Rejected Rustagi Vs. Pee Aar [Sec 241 (2) NIL Shubho Jana Wrong Document
Exim Pvt. Ltd.
?:IZi:grir:Jtn?cfation Petition Not Sign / List Of
48 |710102/06448/2020 |Rejected V/s. Tata Sec. 230-232 - |CA/CAA/126/PB/201 |\ o ot kant Jha Date & events & Brief
Tteleservices Second Motion 8 Synopsis / Accounting

(Maharashtra) limited

Treatment Certificate




Richa gupta Vs. hotel

Page no-209 to 216 not
clear / Proof Of Service All

49 |0710102/03483/2020 |Rejected Sodiac Sec. 241(1) RANJANA ROY GAWAI Respondents / Payment
Receipt
. ACL Components Sub-section (I) of i Page no-97 to 111,105,106-
50 0710102/03481/2020 |Rejected Limited section 230 Afnaan Siddiqui 109, is not clear
GOLDSTONE
LIFESTYLE PRIVATE .
51 |0710102/03498/2020 |Rejected LIMITED Vs. Sec 252 (3) Sidharth Sharma Case Type Wrong / List Of
. Date & Events
Registrar of
Companies Delhi
Solitaire Farms
52 |0710102/03516/2020 |Rejected Private Limited Vs. | 555 (3 KETAN MADAN Income Tax Service
Registrar of
Companies
Shane Haryana
Finlease Limited Vs. Case Type Wrong / Income
53 |0710102/03519/2020 |Rejected Registrar of Sec 252 (3) NIL yP 9
. . Tax Service
Companies Delhi and
Harvana
RAJENDRA PRASAD
; TAK V/S UNION Rule 11 of NCLT, ) CASE TYPE WRONG,PAGE
54 |710102064352020 Rejected ROADWAYS LTD. & |2016 IB-577(ND)/2018  |PAWAN 30-32 MISSED
ORS
Application under CASE TYPE WRONG,INDEX
55 710102064232020 Rejected E_Il:|éLPI CABLES PVT. any other 1B-461(PB)/2017 SUKHDEV MADNANI |MISSED,PAGE-25-27 NOT
' provisions- IBC CLEAR
. TCM-UTM JV Vs. C.Pc NO. IB-
56 0710102/06412/2020 |Rejected RAJESH JANGRA Sec 60(5) 248/ND of 2019 ANGAD MEHTA Case type wrong
PETROLUBE INDIA
57 0710102/03461/2020 |Rejected LTD. Vs. PETROLUBE [Sec 60(5) CP/1B/343/ND/2017 |MANU BANSAL Case type wrong
INDIA LTD.
DEEPAK Vs. JNC
. CpP Case type wrong/Pages Not
58 |0710102/03527/2020 (Rejected CONSTRUCTIONS Sec 60(5) NOJ/IB/272/PB/2019 DEEPAK Clear-19 / Missing Pg-0

PRIVATE LIMITED




Hitesh Bhardwaj Vs.

59 0710102/03582/2020 |Rejected Nistha Bhardwaj Rule 11 of NCLT  |CP/-----2020 Atul Singh Case type wrong
uttam value steels Application under
60 |0710102/03595/2020 |Rejected limited Vs. art special | e CP/IB/ 1830 OF  I\/A1JAYANT PALIWAL |Case type wrong
situation finance o 2017
. provisions- IBC
limited
SUNIL HANDA Vs.
. TODAY HOMES C.P. NO.923 OF ABHAY PRATAP
61 [0710102/03610/2020 |Rejected NOIDA PRIVATE Sec 60(5) 2018 SINGH Case type wrong
LIMITED
. Today Homes Noida C. P. NO. IB- 923 o
62 0710102/03618/2020 |Rejected Private Limited Sec 60(5) (PB/2018) APOORV AGARWAL [Case type wrong/pagination
SRK STEEL FAB Application under
63 710102/06547/2020 |Rejected PRIVATE LIMITED any other Section-252 N K SHARMA Case Type Wrong (252)
Vs. ROC DELHI provisions
Application Every Pages Not
KUNDAN CARE h .
64 |710102/06367/2020 |Rejected PRODUCTS LIMITED 58'1‘3611 Of NCLT, |15/940/ND/2018  [Vaibhav Singh g;gza/tlﬁif';dg;’;teaepone”t
Vs. MR. AMIT GUPTA 9 ype
Wrong
Kanti Mohan Rustgi PGS Cut-24-34 / Pg Not
65 710102/06339/2020 [Rejected 9 Sec 60(5) 1B/1081/2016 Kanti Mohan Rustagi |Clear-64-68 / Proof Of
Vs. ICICI Bank .
Service / Case Type Wrong
66 |0710102/06430/2020 |Rejected CONCEPT GROUP  |IBC Under Sec 9 | Company Petition page:56-135, 148-227 not
1B (IBC) clear etc
Udit Jain Vs. APACE
. BUILDERS AND Company Petition .
67 0710102/06409/2020 |Rejected CONTRACTORS IBC Under Sec 9 IB (IBC) pagE:42-44 cut
PRIVATE LIMITED
L & T FINANCE Company Petition case type change and vol 2-
68 |0710102/02900/2020 |Rejected LIMITED Vs. BRO  [IBC under Sec7 |- (IEC)Y o uploa j etgc
BHUSHAN SINGHAL P
RBL BANK LIMITED Company Petition page:265-273, 275, 305,
69 |0710102/03512/2020 |Rejected Vs. GEM BATTERIES |IBC under Sec 7 pany 307, 348, 406-410, 128 etc

PRIVATE LIMITED

IB (IBC)

page not clear




PUNJAB NATIONAL

Company Petition

70 0710102/03497/2020 |Rejected BANK Vs. SSK IBC under Sec 7 IB (IBC) all soft copy page not clear
TRADING PVT LTD
PUNJAB NATIONAL
. BANK Vs. BANSAL Company Petition
71 0710102/03622/2020 |Rejected DIAMONDS PVT. IBC under Sec 7 IB (IBC) 16,24 NOT CLEAR
LTD.
CITRON STRAEGIES
. PVT LTD Vs. Company Petition FORM 2 MISSED PART 3
72 0710102/06009/2020 |Rejected LEADING HOTELS IBC under Sec 7 IB (IBC) IRP DETAIL MISSED
LTD
ENDLESS SERVICES
, PRIVATE LIMITED Company Petition page:25, 31, 54, 84, 86-88,
73  |0710102/06047/2020 |Rejected Vs. ELLY REALCON IBC under Sec 7 IB (IBC) not clear ete
PRIVATE LIMITED
CAPITAL TRADE proof of service missed
74 |0710102/06029/2020 |Rejected LINKS LIMITED Vs. |15 | \nder ec 7 |COMPanNY Petition AND BREIF OF SYNOPSIS
KDP BUILDWELL IB (IBC) MISSED
PRIVATE LIMITED
CITRON STRAEGIES
. PVT LTD Vs. Company Petition PART-3 IRP DETAIL
75 0710102/05995/2020 |Rejected ASIAN HOTELS IBC under Sec 7 IB (IBC) MISSED FORM 2 MISSED
(NORTH) LTD
HOTEL BANJARA
: LIMITED Vs. Company Petition Pagination missing ETC
76 0710102/03583/2020 |Rejected CHARMS INDIA IBC under Sec 7 IB (IBC) PAGES NOT CLEAR
PRIVATE LIMITED
ORATOR Pagination missing FILE
77 |0710102/03587/2020 |Rejected MARKETING PVT. |15 inder Sec 7 |COMPany Petition NOT UPLOAD
LTD. Vs. SAMTEX 1B (1BC) UNCOMPLETED DOCUMENT
DESINZ PVT. LTD.
Vandana Raheja Vs. Company Petition page:338 translate page
78 0710102/06542/2020 |Rejected Spaze Towers IBC under Sec 7 pany 451-452, 492, 495-497, not

Private Limited

IB (IBC)

clear etc




Workgroup Business
Solutions PVT Ltd Vs.

Company Petition

79 [0710102/06526/2020 [Rejected NSS GLOBAL IBC Under Sec 9 IB (IBC) document uncompleted
SOLUTIONS PVT LTD
. Olympia Electronics . Company Petition
80 0710102/06531/2020 |Rejected Private Limited IBC Section 59 IB (IBC) uncompleted document
SURAJ KUMAR
KAUSHAL & petition sign missed,
. OTHERS Vs. Company Petition affidavite missed, proof of
81 |0710102/06092/2020 |Rejected SARVOTTAM IBC under Sec 7 IB (IBC) service missed and
REALCON PRIVATE vakalatnama missed etc
LIMITED
PREM PRAKASH Vs. proof of service missed and
: COLONIA SANTA Company Petition .
82 0710102/06059/2020 |Rejected MARIA HOTELS PVT. IBC under Sec 7 IB (IBC) page number not mention
LTD. on every pages etc
RAKESH JAIN V. FORM 1 PART 3 HAND
SIKKA Company Petition WRITTEN 17 PAGE
83 |0710102/03137/2020 |Rejected IBC under Sec 7 pany HANDWRITTEN 59 PG CUT
INFRASTRUCTURE IB (IBC) .
61,63 PG CUTand single
PVT. LTD.
=" = home buver
Rakesh Jain - .
- Proof of Service & List of
. Another Vs. MCJ] Sec. 241(1),Sec. |Company Petition .
84 0710102/06574/2020 |Rejected MULTIPACK PRIVATE |242(4) (Companies Act) Bharat Arora ga:; Asrllsd Events & Brief
LIMITED ynop
Kuldeep Kumar Bassi WRONG CASE TYPE,PAGE
85 |0710102/06249/2020 |Rejected P Sec 60(5) 1B/50/PB/2018 Srishti Khare NO.-145,180,181,242
Vs. CMI FPE
TRANSLATE
iﬁATIT/IﬁDRE\Gs Pg No 8A,11,12 & case type
86 0710102/03534/2020 |Rejected TECPRO INF-RA Sec 12(2) (IB) -1721(PB)/2019 |Bhavana Duhoon wrong & documents not
PROJECTS LIMITED upload properly
87 |0710102/03591/2020 |Rejected Today Homes Noida |, 5, IB- 923 (PB/2018  |APOORV AGARWAL  |€25€ tyPe wrong & index

Private Limited

missing & proof OF service




K&A Organics Vs.

88 0710102/06123/2020 |Rejected Tamta Construction [Sec. 12A I1B/1121/ND/2019 |ARVIND KUMAR case type wrong
Co-Private Limited
uttam galva metalics
limited Vs. Application under |COMPANY
89 [0710102/06065/2020 [Rejected pricewater house any other PETITION MISHA case type wrong
coopers professional |provisions- IBC (IB)-2054(MB)/2018
services
uttam value steel Vs. _—
ricewater house Application under
90 0710102/06064/2020 |Rejected P . any other (IB)-2054(MB)/2018|MISHA Wrong Section
coopers professional .
. provisions- IBC
services
Pgs Not Clear-
recitech 46,59,62,75,76,88,89,93,95,
Enclousures system 99,100,101,102,103,105,111
. : ,112,113,114,116,120,121,1
91 710102/06589/2020 |Rejected g\rgzlcl)tljjs:_]/fe.sp;eg::tee:qh Sec. 241(1) SANYAM JAIN 23,163,164, 165,170, 173,180
vt Itd ¥ ,182,200,201,202,204,205,2
PVt 40,242,251,259,260,261,262
AHUJA EXIMS 17-After Page Numbering
. PRIVATE LIMITED . Not Mentioned / ROC &
92 710102/06570/2020 |Rejected Vs. Registrar of Sec 252 (3) Himanshu Income Tax Service & Case
Companies Delhi Type Wrong
\FngREé;(SHFmI\gBFOJ Laxmi Narayan 8,10,11,14,17,137, |
93 710102/06563/2020 |Rejected COMPANIES NCT Sec 252 (3) Taparia '{Baznslate Pg-60 / Pages Cut-
DELHI & HARYANA
PG R oo e e
94 |710102/06261/2020  |Rejected RUSTAGI Vs, PEE  |Sec 425 Shubho Jana ynopsis / ¥4
AAR EXIM PVT. LTD Missing-26 / Wrong
' ) Arrange-67,102
Pushpa Shrikant
95 710102/03548/2020 |Rejected Kulkarni Vs. Unitech [Sec. 73(4) NIL Document Not Properly

Limited




WARRENDALE
TECHNOLOGY

Sec. 230-232, Sec

Pgs Not Clear-146,191
Petition & Annexure Every

96  |710102/03555/2020 |Rejected SERVICES INDIA |34 RAINEESH SOOD Pages Not Sign / Index Not
PRIVATE LIMITED Mention
Balasubramanian
Enterprises Private Not Properly Upload
97  |710102/03586/2020  |Rejected Limited Vs. ANDY  |Sec. 131(1) NIL perly ©p
Document
NADAR
MATHIALAGAN
PANASONIC AVC )
98  |710102/06354/2020 |Rejected NETWORKS INDIA 22?&?:}‘:22” (1) of KARAN MALHOTRA ggi:;fgi”y Upload
COMPANY LIMITED '
Application under CP/IB
99 0710102/06581/2020 |Rejected IDBI Bank Limited any other Harshit Khare Proof of Service
- NO/3/ND/2019
provisions- IBC
Ms. Priyanshi Arora |Application under |[CP
100 |0710102/06586/2020 |Rejected Vs. Dream Procon any other NO/1B/1771/ND/201 |NILESH SHARMA Case Type Wrong
Projects Limited provisions- IBC 8
101 [0710102/06139/2020 |Rejected VIKRAM KUMAR Vs. 1o 6o(5) CP/1B/478/ND/2017 |ASHISH YADAV CASE TYPE WRONG
Punjab National Bank
Global Autotech Application under
102 |0710102/03423/2020 |Rejected Limited Vs. Maini 1 other CP NO/1236/2016 |ROHIT GANDHI Case Type Wrong & Pg No
Constructions Private - 114,181
. provisions- IB
Limited
103 | 0710102/06394/2020 |p e teq '\G"SETEEH KUMAR 60(5) 1B/755/PB/2018  |NOT MENTION CASE TYPE WRONG PAGE
Jagat Pal Paliwal &
104 |0710102/06298/2020 |Rejected Anothers Vs. Jassum | oo 1eago 1B/1756/PB/2018  |SAPAN MOHAN GARG [CASE TYPE WRONG
Propcon Projects Pvt.
Ltd.
Punjlloyd Ltd Vs.
105 [0710102/06287/2020 |Rejected Indian Oil 60(5) 1B/731/PB/2018  |Meharia & Compaby |CASE TYPE WRONG
Corporation Limited
Jagat Pal Paliwal &
106 [0710102/06299/2020 |Rejected Anothers Vs. Jassum | oo yeaTioN 1B/1756/PB/2018  |SAPAN MOHAN GARG |CASE TYPE WRONG

Propcon Projects Pvt.
Ltd.




M/ s NUPUR
FINVEST PVT. LTD.

WRONG CASE TYPE ,TRUE

107 |710102065512020 Rejected V/S M/ s UNNATI Sec 60(5) 1B-45(PB)/2018 RAJANSH THUKRAL COPY SIGN MISSED
FORTUNE
HOLDINGS LTD.
M/S STRESSED
ASSESTS Application under Matter Format Wrong /
108 |710102065432020 Rejected STABILIZATION any other 1B-244(PB)/2019 MANISH AGARWAL  [Index Not Properly / Every
FUND V/S M/S JAIN [provisions- IBC Pages Not Sign
STUDIOQS LTD.
Indian Qil
. Corporation Limited . CASE TYPE WRONG,ONLY
109 (710102062742020 Rejected Vs. Indian Oil Sec 60(5) Meharia & Compaby PROOF OF SERVICE
Eorﬂov;\tion Lirﬁited
ashi Viswarathan
, ) . CP/IB/NO/470/ND/2 TRANSLATED PAGES-
110 [0710102/06607/2020 |Rejected Slyaraman Vs. Satish [Sec. 45 (1) 017 Prateek Kushwaha 261/263/265/267/274
Jain HUF
GOKALDAS
. EXPORTS LTD. Vs. CP.NO.1683/ND/201 Pg No 99-104-107-107A not
111 |710102/06504/2020 |Rejected VAS DATA SERVICES Sec 60(5) 8 SANTOSH KUMAR clear / Every Pages Not Sign
PRIVATE LIMITED
THIRD EYE
HARKHABAR
PRIVATE LIMITED Dr. Maurya Vijay pg Not Clear-262,267 / STK-
112 |710102/06497/2020 |Rejected Vs. THE REGISTRAR |Sec 252 (3) NIL Chlan dra 7 [Missing / Case Type
OF COMPANIES NCT Wrong
OF DELHI &
HARYANA
113 |710102/06397/2020  |Rejected ’P\S:ILATNDA BUILDERS |sec 252 (3) NIL VIRESH B SAHARYA g‘fcg';t: ;aéviirt‘;'ce/ List
Application under
114 [710102/06424/2020 |Rejected Sukhdev Madnani any other 1B-461(PB)/2017 SUKHDEV MADNANI |Case Type Wrong

provisions- IBC




UNIQUE ALANKAR
JEWELLERS PRIVATE

LIMITED Vs. ARJUNN KUMAR Case Type Wrong / Income
115 (710102/06361/2020 |Rejected REGISTRAR OF Sec 252 (3) NIL TYAGI Tax Service / Petition Not
COMPANIES (NCT Signed
OF DELHI &
HARYANA)
SWAPRA PHARMA
. PRIVATE LIMITED , .
116 (710102/06275/2020 |Rejected Vs. The Registrar of Sec 252 (1) NIL Anupam Tripathi Case Type Wrong
Companies
Alfatech Private
117 |710102/06269/2020  |Rejected Limited Vs. The Sec252 (1) -By 1y, Kajal Goyal Case Type Wrong / STK-7
Registrar of Government Body Missing
Companies
AGRAWAL . . .
Application Sign / Affidavit
. SCAFFOLDING CP.N0.866/252/ND/ . ) )
118 (710102/06251/2020 |Rejected INDIA PRIVATE Sec 252 (3) 2019 Surender Singh gfcrtlijspllcant/ Wrong
LIMITED
HYGIE PROFILE
(INDIA) PRIVATE )
119 |710102/06245/2020 |Rejected LIMITED Vs. Sec 252 (3) Sec 252 (3) g&“gj” KUMAR iﬁspNgtBchfar 41,118,134/
REGISTRAR OF g
COMPANIES
UPFRONT TRADING
120 |710102/06203/2020 |Rejected PRIVATE L.IMITI.ED Sec._ 230-232 (2nd [CA/CAA/39/ND/202 VIJAY KUMAR GUPTA Vakqlf'atnama Mls_sm_g/
Vs. Sony Financial Motion) 0 Certified Copy Missing
Services Limited
B L TRADE INDIA
. PRIVATE LIMITED Case Type Wrong / ROC &
121 |710102/03485/2020 |Rejected Vs. REGISTRAR OF Sec 252 (3) NIL SAROJ KUMAR SINGH Income Tax Service
COMPANIES
Pgs Not Clear
RAJESH RAJPAL Vs. 221,222,237,261,262,263,26
122 |710102/06135/2020 |Rejected RAJPAL POLYTEX Sec. 241/242 NIL Devesh Arora 5,291-

PRIVATE LIMITED

293,296,303,304,305,306,32
0




Vishal Fabrics & Ors

Memo of Parties & Pages

123 |0710102/03282/2020 |Rejected Vs. AVJ Developers |Sec 60(5) un singh Are Not Clear
(India) Pvt.Ltd
. TUSHAN AHUJA Vs, |Sec. 241(1),Sec. _ .
124 |710102/06619/2020 |Rejected VIPIN AHUJA 242(4),Sec. 244(1) ANGAD MEHTA Breif Synopsis
UJJAWAL Sec 252 (3) - B Translate Pg-78-79,81-
125 (710102/03412/2020 |Rejected GARMENTS PRIVATE Government Bofj Sanjeev Choudhary  |88,91 / Pg Not Clear-69,89
LIMITED y / Missing-17-34
. Noida Power Pgae Not Clear-47,55-57 /
126 |710102/03395/2020 |Rejected Company Limited |58 60(5) 1B/995/ND/2018  |NIL 514
Navneet Kumar Application under
127 (710102/03383/2020 |Rejected Gupta any other 1B/1038/2018 Navneet Kumar Gupta |Pgae Not Clear-80
P provisions- IBC
SUDHIR POWER
PROJECTS LIMITED
. Rule 11 of NCLT,
128 |710102/03271/2020 |Rejected Vs. ARYAVIR 5016 NIL YASHMEET KAUR  |Document Not Upload
BUILDCON PVT.
LIMITED
Application under
129 |710102/03252/2020  |Rejected Anil Tayal any other 18/2240/ND/2019  |NIL Case Type Wrong / Pages
o Blur-3-7,15 / Missing-16
provisions- IBC
Income Tax Vs. M/S |Application under .
130 |710102/03241/2020  |Rejected Comfortable Travels |any other CA.N0.28/2020 Benant Noor Singh | Case Type Wrong / Wrong
- Marok Document
Pvt.Ltd provisions- IBC
JPBSVISELEEL AND Application under Index Not Mention / Pg Not
131 |710102/03152/2020 |Rejected any other 18/995/ND/2018  |animesh Rastogi Clear-5,9-10,15-18,21-28 /
CORPORATION Vs. |\ icions- IBC All Page Blur
ANIL MATTA P 9
INC Application under .
132 |710102/02744/2020  |Rejected CONSTRUCTIONS  |any other 1B/272/PB/2019 ggﬁ‘?m” SINGH E‘;‘:Q’Tpa%e\slv';frt‘ Sign &
PRIVATE LIMITED __|provisions- IBC P 9
ALCHEMIST ASSET
133 |710102/02754/2020  |Rejected RECONSTRUCTION o - 65y IB/503/PB/2018  |KARAN KOHLI Pagination Not Mention

COMPANY LIMITED
Vs. ANJU AGARWAL

After-3




INC

Application under

134 |710102/02749/2020 |Rejected CONSTRUCTIONS  |any other 1B/272/PB/2019 zg’;‘?”m SINGH E‘;i;yTPagee\sN';':; Sign &
PRIVATE LIMITED __|provisions- IBC vP 9
INC Application under .
135 |710102/02745/2020 |Rejected CONSTRUCTIONS |any other 18/272/PB/2019 ZS,A;?”J” SINGH E‘;‘:;yTPagee\sN';'grf Sign &
PRIVATE LIMITED __|provisions- IBC vP 9
Serious Fraud
Investigation Office
136 (710102/06678/2020 |Rejected Vs. Century Sec 241 (2) Ashim Sood Proof Of Service
Communication Ltd
& Ors
VIRGIN
; TECHNIBUILD INDIA Document Not Upload /
137 [710102/06670/2020 |Rejected PVY LTD Vs. Essar Sec. 71(10) SUVABRATA DUTTA Case Type Wrong
Project (India) Ltd.
Kashi Viswanathan
. Sivaraman Vs. PTC  |Sec 43(1) r/w Sec |CP/IB PAGE NO 156 TO 173 & 174
138 0710102/06674/2020 |Rejected Engineering (India) |44 (1) NO/470/NDj2017  |rateek Kushwaha | o9 16 NOT CLEAR
Pvt. Ltd. & Ors.
szpi:sl\gar:n Garg Application under
139 [0710102/06640/2020 |Rejected ’ any other CP/1B/1756/PB/2018|SAPAN MOHAN GARG |PAGE NO 18 & 19 MISSING
PROPCON PROJECTS | * " - = 1o
PVT LTD P
Vandana Chauhan Vs Application under
140 |710102/06704/2020 |Rejected Assotech Moonshine any other 18/63/ND/2020 Parveen Kumar Page Not Clear-17,32 /
Urban Developers o Aggarwal Statement Pages Cut
provisions- IBC
Pvt. Ltd.
B(ranei[t);]\i;wszsitments Application under |Case
141 |0710102/06735/2020 |Rejected ) . any other no/IB/2845/ND/201 |Sushil Aggarwal Document not properly
Precious Traexim .
. . provisions- IBC 9
Private Limited
Application under
. INCOM WIRES AND . Pg Not Clear-10-13,15-
142 (710102/06730/2020 |Rejected CABLES LTD. any gt_her 1B/1456/PB/2019 Rakesh Jindal 17,19-21,23,25,28,29,31,33,
provisions- IBC
kamal khosla vs
143 (710102067622020 Rejected trident products pvt |Section 7 Angad Mehta No documents uploaded

Itd




Deepraj Investments
Limited Vs Sai

Application under

Document not uploaded

144 (0710102/06741/2020 |Rejected . . any other 1B-2845/ND/2019 |NA properly no index no
Precious Traexim -
. . provisions- IBC annexures. Etc.
Private Limited
SANTOSHI All pages not clear &
145 [0710102/06779/2020 |Rejected FINLEASE PRIVATE [Sec 60(5) gp/ 18/2122/ND/201 ANAND PRAKASH translated pages 599 to 612
LIMITED Vs etc
PUNEET SACHDEV Application under
. Vs BHARATIYA CA/779/C- Pages not clear-10 to 17 is
146 |0710102/02595/2020 |Rejected ROADLINES a:glvg)stigirs e 111/ND/2020 Puneet sachdev not dlear & Index
PRIVATE LIMITED _|P
Sumit Kumar Bindal |Application under
147 (710102/06576/2020 |Rejected & Surinder Kumar any other CP/IB/1071/2018 Medha Mukherjee Pagination Not Done
Bindal provisions- IBC
Anuratan Textiles Application under
148 [0710102/06812/2020 |Rejected Put. Ltd. VS. any other 1B-1874/ND/2019  [NA Index Missing, Proof of
Sarveshwar rovisions- IBC Service
Creations Pvt. Ltd. P
Rakesh Mediratta vs objection- claim amount
149 (710102068232020 Rejected Asian Hotels (North) [Section 9 Yogesh Kumar Jagia )
Ltd less then 1 crore
J M Financial Asset
Reconstruction Application under Case Type Wrong /
150 |710102/06642/2020 |Rejected Company Limited Vs |any other Section-9 Sonal Jain . vP ) 9 .
. i o Registered Office In Mumbai
Jord Engineers India |provisions
Limited
FLYWHEEL Application under Index Not Properly / Page
151 |710102/06701/2020 |Rejected LOGISTICS any other IB/668/ND/2020  |KAJAL BHATIA Nurmberin NO‘; Mzntiong
SOI UTTONS PVT provisions- TBC 9
152 [710102/06796/2020 |Rejected r}fulfoi?rl;(;gN Vs Sec. 242(4) NIL RANJANA ROY GAWAI |Fees Isue
Union Of India
Through Serious
153 |710102/06861/2020  |Rejected Fraud Investigation |o. 54 () NIL Ashim Sood Proof Of Service

Office Vs AMB
Buildprop Pvt Ltd &
Ors




Avon Ispat & Power

objection- pages39-84, 86-
90,104-110,

154 |710102068782020  |Rejected 'ets \ﬁehe?ma Section 9 Rohit Bharadwaj 112,113,116,119-
engineering 122,124,132-137 pages not
industries Itd feci

clear, 57 missina
155 |710102068012020  |Rejected sbi vs sunil sharma  |Section 95(1) aditya vikram gupta | 0PJection- proof of service
& master data missing
o objection-
bon-lon securities Itd

156 |710102068372020  |Rejected vs M/s RCI industries |section 7 Stishty Kaul 30,33,34,44,55,56, form 1

& technology part3 irp details missing,
form 2 cetificate missed
CS Satyadevi Alamuri

157 [0710102/06900/2020 |Rejected Vs Kerala Water 19(2) 1B-1721/PB/2019 Bhavana Duhoon Page -29,30 and 34 not clear

Authority
. RP SUNIL KUMAR .

158 |0710102/06891/2020 |Rejected AGRAWAL Vs Sunil Kumrar Agarwal |Case Type Wrong
Mam Chand Goel Vs

159 (0710102/06879/2020 |Rejected Uttar Development  |Sec 241 (2) Mehta law offices Case Type Wrong
Private Limited

. Stup Consultants Vs  [Application under priyadarshi

160 (710102/06906/2020 |Rejected \L/J.a\r. (\:IJhman anv other 1B/748/ND/2019 chaitanvashil Document Not Pro?erly

161 [710102/06910/2020 |Rejected ENVIRONMENTAL  |Rule 32 CP.N0.79/2020  [Shobhit Narula x:g;gaf; Numbering
PUNJAB NATIONAL

. BANK Vs. BANSAL SUDHIR KUMAR

162 |710102036222020 Rejected DIAMONDS PVT. IBC under Sec 7 SINGH document are not completed
LTD.

Lauls limited Vs Mr

163 [0710102/06888/2020 |Rejected Sandeep KumarMr Sec 60(5) CA/742/2018 KARAN GANDHI worng case type
Sandeep Kumar
HIGH GROUND
ENTERPRISE
LIMITED Vs. .

. Under Section 9 of PAGE NO-42, 115 TO 118

164 [0710102/06326/2020 |Rejected g?FI{EléTrﬁlE{AL the IB Code, 2016 Shantanu Derhgawen NOT CLEAR IN SOFT

ENGINEERS PVT.
LTD




GAUTAM BUILDERS

Case Type Wrong / PAGE
NOT CLEAR

165 |[0710102/06369/2020 |Rejected Vs Sec 60(5) 1B/272/PB/2019 SOMA SAMANTARAIL 21,22.25,26,28,29,30,34,35,
36,37 _
Department of Case Type Wrong / List Of
Telecommunication |Sec. 230-232 - Date & Events / Brief
166 |710102/06450/2020 |Rejected ) . CA/CAA/98/PB/2018 |Kamal Kant Jha Synopsis / Accounting
Vs. Tata Second Motion o
Tteleservices limited Treatment Certificate /
Condonation Of Delay
Pages not clear-
126/345/346/404
to417/434/462
Alok Sharma Vs IP :2464/488/491/500 to 515
167 (0710102/06917/2020 |Rejected Egjnstructlons Pvt. Sec 60(5) CP/IB/593/2018 VARSHA BANERJEE 521/525/651/652/673/674/6
' 76/678/682/687/688/695/69
9/701/713/715/727/752/763
/766/767/768/771/772/778/
779
Rakesh Kumar Jain Application under
168 [0710102/06921/2020 |Rejected Vs any other CP/IB/997/ND/2019 |MANOJ KUMAR GARG [Translated page no.7
provisions- IBC
Mobeinnovation . .
. Index(Applicant Signature)
169 |0710102/06919/2020 |Rejected S.o fMare Prlvat_e Rule 11 of NCLT CA/NO./44/252/ND/ Narayan Kumar Jha |/ Prayer Applicant Not Sign
Limited Vs Registrar 2020
. page no.7 not clear
of Companies
JAGDISH SINGH Application under | COMPANY SE;EC;;nOwN-:i???:gZxNOt
170 | 0710102068482020 |Rejected NAIN Vs any other PETITION (IB) ABHISHEK NAIK Mioai &af]; .af]; oroof
' provisions- IBC  |NO.1359 /ND/2019 g aamp;amp;
of services
Three C Universal Case Type |s.IA instead of
Developers Pvt Ltd company petition and
171 | 0710102/03487/2020 |Rejected section 7 Maya Gupta documents are not

Vs. Gulshan Homz
Pvt Ltd

complete only vakalathnama
and service is uploaded




Rajaraman

172 |0710102/03623/2020 |Rejected Balachandran Vs.  |Sec 60(5) 1B/1665/PB/2018  |Shweta Dubey CASE TYPE IS WRONG
Delhi Baroda Road
Case Type is Wrong , page
. no. 53 is missing, pg no.
173 |0710102/04263/2020 |Rejected GAUTAM BUILDERS  |Sec 60(5) 18/272/PB/2019  |SOMA SMANTARAL |73 25 2 TSS9 P8 10
clear
MACRO LEAFIN PVT . PAGINATION IS NOT
LTD Vs. PRADEEP  [Sec 33(1) (b) (i) MENTIONED ARTER PG NO
174 |710102060322020  |Rejected DOWNHOLE to (iii) /w Sec  |IB/589/pb/2019  |Tarun Jain '
EQUIPMENTS 1303) 6 AND LAST 5 PAGES ARE
SRIVATE LIMITED ALSO WRONGLY ARRANGED
M/S AADHYA
ENGEERING
175 [0710102/02826/2020 |Rejected SERVICES Vs. KAR gg'lesll Of NCLT,  1381/2014 52/3/':'5 RA SHEKHAR E’ESERls'ZO 39,43 NOT
AN MOTORS
PRIVATE LIMITED
GURUANSH
. REALTECH PRIVATE o e 11 of NCLT, o
176 |0710102/06797/2020 |Rejected LIMITED Vs. AARC 5% 94/PB/2020 VENKET RAO pagination
ITY BUILDERS
PRIVATE LIMITED
CORPORATION
177 |0710102/03138/2020 |Rejected BANK Vs. GULSHA [Sec 30 1481/PB/2018 NA sign missed
N GABA
JAKSON
PAGE NO 8-28,36,64,65,66
178 |0710102/02946/2020 |Rejected ENGINEERING Vs. |Rule 11 0f NCLT, 1,50, /7019 UTTAM DATT NOT CLEAR PAGE
UM GREEN 2016 70,72,73,74 HINDI
LIGHTING PVT. LTD. 11
INDEX BLURE, PG 5,5A,9
KANHA ,12 ,27,28,35,NOT CLER 41-
179 |0710102/03134/2020 |Rejected BUILDERS Vs. ANI |any other provision|995/2018 animesh Rastogi 63 PG MISSED,60,70,73-85
L MATTA NOT CLEAR AND UPLOAD

IN ONE FOLDER




State Bank of India

objection- page numbering
not clear, pages 399,400-

180 |0710102/06799/2020 |Rejected . Section 95(1) Aditya Vikram Gupta (404,407-
Vs Balbir Sharma 411,413,500,815,944,949
not clear etc
Rani Electrodes Ltd. objection - e stamp missing,
. Vs HEMA page -
181 |0710102/06926/2020 |Rejected ENGINEERING IBC Under Sec 9 RAHUL AHUJA 97,99,100,112,115,118,239-
INDUSTRIES LTD 241 ,affidavit 9(3)b missing
. JAK GROUP PVT. Sec. 230-232 - CA(CAA)-ND/19- Application Not Sign / Case
182 |710102/06667/2020 |Rejected LTD. Second Motion CHD/HRY/2017 komal Mundhra Type Wrong
RISHU AGENCIES Petition & ANNExure Every
PRIVATE LIMITED & Sub-section (1) of Pages Not Sign / Pgs Cut-
183 (710102/06280/2020 |Rejected ANR Vs. SAFEX section 230 ISWAR MOHAPATRA 122,124 / Accounting
COMPLEX PRIVATE Treatment Certificate /
I TMITED Certified Order Canv Oriainal
ELANGBAM
. INFRASTRUCTURES .
184 (710102/06944/2020 |Rejected & CONSTRUCTION Sec 252 (3) Angom Sushant Singh |Document Not Properly
PRIVATE LIMITED Vs
Case Type Wrong / Page
SOMORO Not Clear-51,75,79-
INNOVATIONS 80,85,88,90,92,95,101,102,1
185 |710102/06990/2020 |Rejected PRIVATE LIMITED Vs [Sec 252 (1) NIKSHUBHA SETHI 04,127,128,129,135,177-
Registrar of 178,208,224,226,227,230,23
Companies 4,235,238 / Income Tax
Service / STK-7
Brief Synopsis / List Of Date
186 (710102/06957/2020 |Rejected L':I/'DI'LT_I'\II'I? UVZOBUILD Sec. 131(1) ASHISH MIDDHA & Events / Page Not Clear-
) ) 85,94-95 / Proof Of Service
187 |710102/06960/2020 |Rejected Bharti Airtel Limited |Sec. 230—23_2 - CA/CAA/186/PB/201 Tanmay Sharma Case Type Wrong / Wrong
Vs Second Motion 9 Document




Chandra Prakash Vs

188 |0710102/06985/2020 |Rejected Clear Edge Infra LLP Sec 66(1) CP/1B/1248/PB/2018|Sanyam Saxena Pages not clear-182/185
ADVANCE Application under :
189 |0710102/06057/2020 |Rejected SURFACTANTS any other 1B/922/PB/2018 EISQSLCJ)II\SQ'T'E)R ;/E?VI'FI\‘I/(\)-II-\IISS NOT
INDIA LIMITED provisions- IBC
DOCUMENTS NOT
. HIM STEEL PVT LTD ([Sec 43(1) r/w Sec UPLOADED PROPERLY
190 (0710102/06200/2020 |Rejected VS ASHOK RAJA 44 (1) 1B/494/ND/2019 HIMANSHU HARBOLA INDEX PAGINATION IS
MISSING
SUPER TENT HOUSE
. PRIVATE LTD Vs. APPEAL/203/ND/202
191 (0710102/06214/2020 |Rejected REGISTRAR OF Rule 11 of NCLT 0 AKSHANSH SINGHAL [CASE TYPE IS WRONG
COMPANIES
SANJIV KUMAR Application under
. ARORA Vs. CVIEW K K SINGH &
192 [0710102/06217/2020 |Rejected INNOVATIONS PvT. |2"Y gt_her 1B/879/ND/2019 KRISHNA MISHRA CASE TYPE IS WRONG
provisions- IBC
| TD
ZICO
ENVIRONMENTAL Application under
193 [ 0710102/06912/2020 |Rejected SOLUTIONS PVT. any other cp/79/2020 Shobhit Narula document not proper
LTD Vs. SHIKHA provisions
SINGHAL
CHANDRA
194 [ 0710102/06840/2020 |Rejected PRAKASH Vs. KAPIL (66 1B/1248/PB/2018 Sanyam Saxena CASE TYPE WRONG
DEV REHANI
ROHIT SEHGAL Vs.
195 [0710102/02098/2020 |Rejected BHAVINDER SINGH [sec-33 p/1525/nd/2019  |nipun gautam 17510 180 180 187 191 etc
not
KHURANA
Case Type Wrong / Pg Blur-
GREEN LINE
196 |710102/06993/2020 |Rejected CHEMICALS 2226530&@?@; CA/CAA/43/PB/2020 |Kangan Jain gzraleeréiSO,(l)Qr?,izn(ﬁ,ZOS /
PRIVATE LIMITED Vs Py rg
Scanned
';‘E%\\;E_I{EELI;{'_FSS -\r/s Sec 252 (3),Sec Case Type Wrong / Pages
197 |710102/06999/2020 |Rejected 252 (3) - By SIMRANJEET SINGH  [Blur-85-97 After Pages all

REGISTRAR OF
COMPANTES

Government Body

Blur




Pawan Garg Vs

Every pages not signature /

198 |[0710102/06996/2020 |Rejected PUMA REALTORS Sec 60(5 1B/934/PB/2018 Anurag Bhatt Affidavit wrona formet
PRIVATE LIMITED 9
199 [0710102/07001/2020 |Rejected VP SHARMA Vs Rule 11 of NCLT SA/ CAA/12/ND/202 |\ /5 o11aRMA Eslf)‘;rge“t not properly
SHIVAM
. MEDIRATTA Vs. memo of parties missed
200 |0710102/06825/2020 |Rejected ASIAN HOTELS IBC Under Sec 9 YOGESH K. JAGIA and claim is less than 1 Cr
(NORTH) LTD
ANIL Application under
. SYAL Vs. ASIAN NO AFIDAVIT NO ADVANCE
201 |0710102/07005/2020 |Rejected COLOUR COATED a?glvti)stir;irs e CP/1B/589/2020 KAJAL BHATIA SERVICE
ISPAT LIMITED P
BUDGE BUDGE
COMPANY True Copy And Signature
202 |0710102/06961/2020 |Rejected LIMITED Vs. UTM [Sec 60(5) CP/1IB/271/2019 NA and Application also
PACKAGING (INDIA) Signature Missed
PRIVATE LIMITED
GRANITE GATE
SOCIAL WELFARE
: SOCIETY Vs. M/S -
203 | 0710102/06949/2020 |Rejected GRANITE GATE Sec 60(5) 1248/PB/2018 Nitin Mishra AFFDAVIT
PROPERTIES PVT
I TD
APADANA
TECHNOLOGIES
204 |0710102015642020 Rejected IMPORTS 58'1:154’ NCLT SA/ CAA/44/ND/201 K K R DAS Case Type Wrong
LIMITED Vs. DEPA
DTMENT QOFE
Satyajeet Panda Vs
205 |0710102/07017/2020 |rejected ANS APARTMENTS  |Sec 60(5) 1B/1481/PB/2019  |SADEEP BAJAJ PAGE 72 HINDI

PRIVATE LIMITED




DIRECT RESOURCE
INDIA PRIVATE

LIMITED Vs
206 |0710102/07058/2020 (rejected REGISTRAR OF Rule 11 of NCLT  [AP/882/ND/2019 SOURAV SHARMA OBJECTION
COMPANIES NCT OF
DELHI AND
HARYANA
Application under
207 |0710102/07034/2020 [rejected AKASH SINGHAL Vs |any other gp/ 1B/1650/ND/201 NIL Wrong Arrange Page No 11
provisions- IBC
Application under .
208 |0710102/07067/2020 |Rejected GIAN CHAND any other CP/IB/706/PB/2018 |ABHISHEK Anand | ra¥er (Applicant not
NARANG Vs o signature)
provisions- IBC
Daulat Infrastructure
Private Limited Vs
209 [710102/07061/2020 |Rejected Registrar of Sec 252 (1) HIMANSHU HARBOLA |F29€ Not Clear-73,78,125 /
. Translate-88-101
Companies NCT of
Delhi & Harvana
Registrar of Sec 272 of the ;Tgezlrgtzczl(()ez;élzléil&
210 |710102/07060/2020 |Rejected Companies Vs M/S Companies Act, Kamal Kant Jha o
LOTUS REALCON LLP [2013 269,271,438,505-506,515-
516,619,621,622-623,
Case Type Wrong / Missing-
FIREFLY E-
. . 489,776-777,1095 / Wrong
211 |710102/07057/2020  |Rejected VENTURES LTD Vs |Sub-section (1) of Chandhiok&mahajan |Arrange-
HT MOBILES section 230
SOLUTIONS LTD 1147,1212,1257,1258,1259,
1323,1333
Page Not Clear-103,220-
Registrar of 221,225-226,230,245,274-
. Sec 272 of the ! e
212 |710102/07071/2020 |Rejected Companies Vs M/S Companies Act, Kamal Kant Jha 279,491,514,515,524,525,52

UTSAV SECURITIES
PVT. LTD.

2013

6,589,618 / No Pages Sign-
554-558,562-616 / Pg Cut-
605




PRIYANSHI ARORA

PAGE-21-47,49-80,82,84-
87,105-109,115-169,171-

213 |710102067772020 rejected V/S DREAM PROCON |Sec 60(5) IB-1771(ND)/2018 |VAIBHAV TYAGI 189,224-227,238-243 NOT
PVT. LTD. CLEAR ANDPAGES ARE
BLACK
ATS SERVICES PVT. Application under EfgéstgiEsDIGiViE\é
. LTD. Vs. ATS
214 |0710102069632020 [Rejected SERVICES PRIVATE g:g/v(i)stir;er:]; CP-69/66/ND/2019 |LAX FAVIOUS SUPORTING AFFIDAVIT
LIMITED MISSED.
Application under
215 |0710102/07074/2020 |Rejected Vijender Sharma Vs |any other CP/1IB/73/PB/2017 |Vijender sharma Pages not clear 29 to 46
provisions- IBC
Pages not clear -104
VIVEK PARTI Vs t0106/265/283/288 to
216 |0710102/07077/2020 [Rejected Prem Chand Gupta Sec 66(1) CP/1B/1083/PB/2019|Mdhav Nanda 291/310/334/337/348/350/4
68/469/488/508/533/535/53
6/539/552 etc
page 6, (list of dates
ANURAG RASTOGI &amp;amp; events missed)
217 |0710102/06937/2020 |Rejected Vs. CHARMS INDIA |IBC under Sec 7 RAHUL MALHOTRA breif of synopsis missed
PVT. LTD. page 28-31 cut, no record
of default given
ESSJAY ERICSSON
PVT. LTD. Vs.
. FRONTLINE (NCR PARTHO
218 |0710102/06831/2020 |Rejected BUSINESS ( ) IBC Under Sec 9 BHATTACHARYA page:37 not clear
SOLUTIONS PVT.
LTD
from-5 missing, Br missing
M/S INDORE CFA page 16, 21-32, 43-45, 51,
. SOLUTION Vs. 52, 53, 54, 55, 56, 76, 94,
219 |0710102/06959/2020 (Rejected NAVA HEALTHCARE IBC Under Sec 9 AYUR JAIN not clear and page 20
PRIVATE LIMITED translation etc page not
clear
TIGER LOGISTICS
. INDIA LTD. Vs. D objection- claim amount
220 |0710102/06624/2020 |Rejected JAGUAR OVERSEAS IBC Under Sec 9 Kshitij Mudgal less then 1 crore,

LIMITED




HIGH GROUND

ENTERPRISE
. LIMITED Vs. page:28-37, 42, 106 not
221 |0710102/06337/2020 |Rejected HYDERABAD TRADE IBC Under Sec 9 Shantanu Derhgawen clear
EXPOCENTRE
PRIVATE LIMITED
HIGH GROUND
ENTERPRISE .
222 0710102/06329/2020 |Rejected LIMITED Vs. IBC Under Sec 9 Shantanu Derhgawen 2292'934;] ;Sélgasfg' 75,82,
ASCEND MEDIA re
PRIVATE LIMITED
HOTEL HORIZON
. PVT. LTD. Vs. -page:, 82, 84-86, 134, 182,
223 |0710102/06062/2020 |Rejected KOMOREBI INDIA IBC Under Sec 9 Yash Tembe 184-186 translate
PRIVATE LIMITED
CASTROL INDIA LTD
. Vs. e Ea
224 |0710102/06302/2020 |Rejected CARGOMOTORS IBC Under Sec 9 Mr. Mahesh Agarwal |BR: missing(poa:63-65)
PVT LTD
KAILASH NATH
. BHANDARI Vs. . form-2 ok but certificate
225 |0710102/06113/2020 |Rejected ALCOBEX METALS IBC under Sec 7 Ruchira Gupta missing
LIMITED
page:59 irp detal missed
page 232 blur page 253-
256, 267, 270, 271, 272-
273, 276-278, 280, true
VINOD KUMAR & copy missed page 290-300,
ORS Vs. M/S SARE 301, 302, 303, missed page
GURUGRAM PVT. 306, 311-315, 316, 317,
226 |0710102/06916/2020 |Rejected LTD ( EARLIER IBC under Sec 7 Abhay kumar 319, 320-321, 323, 325,

KNOWN AS M/S
RAMPRASTHA SARE
REALITY PVT. LTD

327-328, 331, 340, 342,
346-347, 352, 357, 358,
360, 361-364, 365, 369,
371, 372-374, 378, 387,
389-391, 394, 395, 397, etc
page:341 missed page after
397 wrong arrange and not




SHIVAM
MEDIRATTA Vs.

memo of parties missed

227 |0710102/06825/2020 |Rejected ASIAN HOTELS IBC Under Sec 9 YOGESH K. JAGIA and dlaim is less than 1 Cr
(NORTH) LTD
PUNJAB NATIONAL all pages are missing after
228 |[0710102/03621/2020 [Rejected BANK Vs. SSK IBC under Sec 7 Sudhir kumar Singh  |page 29,document not
TRADING PVT. LTD. upload properly
SANJIB KUMAR DEY page:130-131, 151, 190,
. Vs. CONCEPT 191, 399, 478, 485, 486
229 |0710102/06852/2020 |Rejected CAPITAL INFRA IBC under Sec 7 HIMANSHU CHOUBEY etc page not clear and
PROJECTS PVT. LTD. record of deafult missed
STATE BANK OF 2?265309093(1)(;, 109-41 1, t
230 |0710102/06802/2020 |Rejected INDIA Vs. SUDESH |Section 95(1) Aditya Vikram Gupta s 299, 01> €lC page no
SHARMA clgar proof of service
missed...
RANGBARSHI page:49-51, 57, 65, 76, etc
231 |0710102/06591/2020 |Rejected PROJECTS PVT LTD |IBC under Sec 7 :(S)II_-IACI?_\F/SISQTES AND page not clear and court fee
Vs. VIPUL LTD and advocate welfare missed
M/S MORETHANSUM .
VENTURES PVT LTD i’?ge'1415€;53' 55|' 65-735,
232 |0710102/06544/2020 |Rejected Vs. MR. IBC Section 59 Ashish Middha , 116, not clear, memo
of parties , brief of synopsis
KULBHUSHAN missed etc page
SACHDEV
MR. RAMESH
AGGARWAL Vs.
233 |0710102/03520/2020 |Rejected M/S. RG IBC under Sec 7 Rishab Garg single home buyer buy-back
RESIDENCY
PRIVATE LTD.
HIGH GROUND
ENTERPRISE
234 |0710102/06333/2020 [Rejected LIMITED Vs. IRS IBC Under Sec9 [6/10/2020 88511 67622 debt amount less than 1 cr
COMMUNICATIONS

PRIVATE LIMITED




M/S. AHLUWALIA
CONTRACTS (INDIA)

page:54, 60, 62, -64, 66,
67, 69, 70 -80, 84, 88, 102,
103, 110, 111, 112, 114,

235 |0710102/03588/2020 (Rejected LIMITED Vs. LOGIX [IBC Under Sec9 |7/15/2020 9891558131 115, 120, 127, 128, 138,
INFRATECH 139, not clear page 154
PRIVATE LIMITED !
missed
page:29-31, 38, 39, 42, 56,
57-64, 67, 68, 234, 235,
236-239, 264, 275-276, 280-
. . 281, 283, 285-289, 309,
236 |0710102/07003/2020 (Rejected NARESH BASIA Vs. [Section 94(1) 7/15/2020 9811334094 310, 316-318, 320, 323,
373, 388-399, pages not
clear and estamp paper
missed
PENTA TRAVELS
(INDIA) PVT. LTD.
237 |0710102/07043/2020 [Rejected Vs. SARE IBC Under Sec9 |7/15/2020 vakalatnama not clear
GURUGRAM
PRIVATE LIMITED
PUNJAB NATIONAL 51,82, 84, 503, 512, 524,
BANK Vs. M/S. 541, 547, 548, 553, 556,
238 [0710102/06847/2020 |Rejected KARNAL IBC under Sec 7  |7/15/2020 9417640609 565, not clear page 588-594
AGRICULTURE wrong arrange page and
INDUSTRIES LTD. record of default missed
OWC APAC PRIVATE
239 [0710102/06822/2020 |Rejected LIMITED Vs. KAPIL |IBC Section59  |7/15/2020 9167735969 page:106, 107, 120-130,
252, not clear
DEV REHANI
GAV Developers Pvt
240 |0710102/07012/2020 |Rejected Ltd Vs Shubh Rule 11 of NCLT No Document Uploaded
Advisors Pvt Ltd
241 [0710102/07044/2020 |Rejected CHANCHAL DUA Vs 1B/659/PB/2016 ABHISHEK Anand Case Type Wrong
Application under
242 |0710102/07051/2020 (Rejected Nilesh Sharma Vs any other IB/2130/ND/2019 |milan singh negi Page 71,72 Missed
pr0\1isions- IB((:j
Application under
243 |0710102/07039/2020 |Rejected AKASH SINGHAL Vs |any other 1B/846/ND/2019  |Aakash Singhal Page No. 24,25, 59, 60, 64

provisions- IBC

Not Clear




AGBRO FOODS &

Page no. 49,141,147 to
150, 178 Not Clear and

244 |0710102/01591/2020 |Rejected FMCG LIMITED Vs Sec 252 (1) Dhruv Mishra page no. 74, 74 Wrong
Arrange, Payment DD Expire
Sonia Forging Pvt. Document not
245 |0710102/07119/2020 |Rejected Ltd. Vs. Mass Metals | Sec 12(2) 1B/2029/ND/2018 |HONEY SATPAL uploaded(first page of index
Pvt. Ltd. uploaded only)
Application under main case no. not
246 |0710102/07137/2020 (REJECTED Mohd Nazim Khan Vs [any other MOHD NAZIM KHAN . ) .
o mentioned and case title
provisions- IBC
DENA BANK Vs Application under
247 10710102/07142/2020 [REJECTED RATHI SUPER STEEL [any other 1B-1446/PB/2018 NA Page no. 31-37 not clear
LIMITED provisions- IBC
Haridwar Highways
248 071.0102/ 06138/2020 Rejected Projects Private Rule 11 of NCLT, ib/716/nd/2016 Apoorv Agarwal Wrong Section
Refiled L 2016
Limited
West Haryana Every Pages Not Sign /
249 710.102/ 06137/2020 Rejected Highways Projects Rule 11 of NCLT, 1B/685/ND/2020 Apoorv Agarwal Case Type Wrong / Proof oF
Refiled ; - 2016 .
Private Limited Services
HYDERABAD RING
250 710.102061272020 Rejected ROAD PROJECTS Rule 11 of NCLT, 1B-667(PB)/2020 Apoorv Agarwal WRONG SECTION
Refiled 2016
PVT. LTD.
Application under
251 |0710102/07182/2020 (Rejected Mohd Nazim Khan Vs |any other MOHD NAZIM KHAN |No Main Case No.

provisions- IBC




Hem Singh Bharana

Pages

83,198,199,200,210,211,216
,218,219,220,221,224,228,2
29,231,232,326,327,328,343
,350,353,360,403,404,670,6

252 |0710102/07193/2020 |Rejected Vs Sec 60(5) APOORV AGARWAL (42 to 647 Cut & Not Clear,
382,383,407,408,421,422,42
3,424,425,426,427 to 431,
Not Clear, pages
184,185,362,386,387 Hindi,
Last Volume Wrong Arrange
Dehradun Highways
0710102/06149/2020 . . ) Rule 11 of NCLT, [CP .
253 Refiled Rejected P.I‘OJIECtS Private 2016 NOJ/IB/665/ND/2020 APOORV AGARWAL |Wrong Section
Limited
710102061482020 . BAREILY HIGHWAYS ([Rule 11 of NCLT,
254 Refiled Rejected PROJECTS PVT. LTD. 12016 IB/715(ND)/2020  |Apoorv Agarwal WRONG SECTION
Kuldeep Verma
Liquidator of
. Hindustan Paper Rule 11 of NCLT,
255 [0710102/07223/2020 [Rejected Corporation Ltd Vs 2016 1B/418/ND/2018 Case Type Wrong
Ministry of Corporate
Affairs Reaistrar of
256 |0710102/07193/2020 |Rejected \H/Sem singh Bharana | ¢4(s) IB-1140/ND/2018 |APOORV AGARWAL  |page no. 232-325 not clear
NEERAJ BHATIA Vs. .
M/s XECUTE HR Application under
257 10710102/07211/2020 |Rejected any other 1B/2460/ND/2019 |Neeraj Nhatiya Page No 8 Not Clear

SOLUTIONS PVT.
LTD

provisions- IBC




SURAJ MAL YADAV &

After-38 Not Signature

. ANR Vs VEKAS SINHA SHREY
258 |710102/07144/2020 |Rejected KUMAR GARG RP Sec 60(5) 1B/281/PB/20L9 NIKHILESH E}/:;:/_ ;’;%els / Page Not
NINEX DEVELOPERS !
Arable Builders
. Private Limited Vs . Translate Pg-26,28,30,46 /
259 |710102/07151/2020 |Rejected DREAM PROCON Sec 60(5) IB/1771/ND/2018 |Vijay Kaundal Every Pages Not Signed
PVT. LTD.
Chandra Prakash Vs
260 |710102/07154/2020 |Rejected Taurus Facility Sec 66(1) 1B/1248/PB/2018 Sanyam Saxena Missing Pg-248-250
Management Services
De Nora India
:E'LT(;teeed \</se|;/|r:1'a Page Not Clear-
261 |710102/07143/2020 |Rejected uldeep ve Sec 42 IB/418/ND/2018  |AJAY BHARGAV 153,171,183,226,236,239,24
Liquidator in the
N 3,254,
Liquidation Process
of Hindustan Paper
Chandra Prakash Vs
262 |710102/07118/2020 |Rejected Taurus Facility Sec 66(1) 1B/1248/PB/2018 Sanyam Saxena Missing Pg-103-105
Management Services
. . Intervention L Page Not Clear-6 /
263 |710102/07161/2020 |Rejected Vijay Kumar Vs Application 1B/1748/PB/2019 Nishi Chaudhary Translate-35-36
Annies Apparel
264 |710102/07164/2020  |Rejected Private Limited Vs | 61 18/1689/PB/2019  |ATANU MUKHERJEE |File Not Clear

Annies Apparel
Private Limited




AAKASH SINGHAL Vs

265 |710102/07168/2020 |[Rejected MEENU AGGARWAL 19(2) 1B/1106/2018 NIL Page Not Clear-37,43,44
PROMOTER
DIRECTOR OF CD
AN Infracom Pvt Ltd Wrong Arrange-6-7 / Page
266 |710102/07165/2020  |Rejected Vs AN Infracon Pvt  |Sec 60(5) 1B/45/PB/2018 RAJEEV KUMAR g Arrang E
Ltd Not Clear-54-56,57
No Signature-43-4976-
90,262-366,457-574 / Page
267 | 710102/07226/2020 |Rejected MANSI BRAR Vs Sec 60(5) IB/1771/ND/2018 | SIDDHARTH SHARMA | Not Clear-102-110,122-
130,142-150,168,187-
195,207-216,227-236,253,
Anil Kumar Sharma Document Not Properl
268 710102/06523/2020 |(Rejected Vs Vijender Singh & Sec 66(1) 1B/398/PB/2017 Prateek Kushwaha Uploaded perly
Ors.
INDIAN OVERSEAS Application under
. BANK Vs PEARL . Translate-36 / Missing-
269 710102/06626/2020 [Rejected VISION PRIVATE r;\?iysligrt]rfrmc 1B/419/PB/2018 Anil Kumar 105,341-441,477,520-521,
LIMITED P
INDIAN OVERSEAS Application under
. BANK Vs PIXION . Missing-45,81,303,325 /
270 710102/06621/2020 |(Rejected MEDIA PRIVATE r :\:Zi cc:;l;(_arIBC 1B/438/PB/2018 Anil Kumar Pages Cut-64-73
LIMITED P
sumit Bansal Vs Application Not Sign Ever
271 | 710102/06661/2020 |Rejected Andhra Bank (now Sec 60(5) 1B/1048/2019 Abhishek Garg PP 9 y
. . Pages
Union Bank of India)
Translate-
BDR Builders and 81,83,91,93,96,97,99,101,10
Developers Pvt. Ltd 3,/ Wrong Arrange-36-97 /
272 710102/06666/2020 |Rejected P T Sec 60(5) 1B/1747/PB/2018 Anjaneya Mishra Pages Not Clear-114,117-

Vs Rakesh Kumar
Gupta

118,120,121-
126,214,220,221-226, /

Page Cut-183




D.K. Distillers Private

Rule 11 of NCLT,

273 710102/06729/2020 [Rejected Limited Vs Mohd. 2016 IB-2122 ND/2020 Susmita Mahala Every Pages Not Signature
Nazim Khan
SURDEEP MINERALS
. & MINING PRIVATE Case Type Wrong / Missing-
274 710102/06738/2020 |(Rejected LIMITED Vs Sec 252 (1) SHARAD RAJWANSHI 208
REGISTRAR OF
DATA WORLD
, INFORMATION Ramesh Chandra MOA & AOA Not Clear / Not
275 | 710102/06864/2020 |Rejected SYSTEMS PRIVATE Sec. 131(1) Mishra Properly Uploaded
LIMITED Vs
SHIV DAYAL
276 | 0710102/07234/2020 |Rejected SHARMA Vs THREE Sec 60(5) CP/1B/1718/PB/2018 Atul Sharma Application every pages sign
C PROJECTS PVT LTD
Ku.lde.e p Verma - Index (Applicant not
Liquidator of Application under signature).Pages not clear-
277 0710102/07237/2020 |Rejected Hindustan Paper any other CP/IB/418/ND/2018 Kuldeep Verma g -"ag
. . . 16/17/19/37 .translate page-
Corporation Limited provisions- IBC 18
Vs
Promila Ahuja Vs Index not uploaded & not
278 | 0710102/07238/2020 |Rejected Earth Buildprop Pvt Sec 60(5) CP/1B/1747/PB/2018 Sunil K Goel p .
Ltd pagination
Promila Ahuja Vs
279 | 0710102/07236/2020 |Rejected Earth Buildprop Pvt Sec 60(5) CP/1B/1747/PB/2018 Sunil K Goel Page not clear-99

Ltd




Application under

280 | 0710102/07184/2020 |Rejected Mohd Nazim Khan Vs any other Nil MOHD NAZIM KHAN | Case format not mention
provisions- IBC
Application under
281 | 0710102/07178/2020 |Rejected Mohd Nazim Khan Vs any other Nil MOHD NAZIM KHAN | Case format not mention
provisions- IBC
RG Luthra & Co. Vs
282 710102/07240/2020 [Rejected ABAG Hi-Tech 22(3)(b) IB/413/ND/2020 | Aditya Prakash Arora 16-35 Not Signature
Education Limited
INDIAN OVERSEAS | Application under
283 710102/07233/2020 [Rejected BANK Vs M/S PIXION any other 1B/438/PB/2018 Anil Kumar Page Cut-70
MEDIA PVT. LTD. provisions- IBC
Application under
284 710102/07222/2020 |(Rejected Mohd Nazim Khan Vs any other 1B/2122/ND/2019 | MOHD. NAZIM KHAN | Every Pgaes Not Signature
provisions- IBC
285 710102/07229/2020 |Rejected ANJU AGARWAL Vs Sec 12(2) 1B/1221/ND/2018 ABHISHEK Anand Proof Of Service
%&&\wﬁ/\/

Samendra Shukla
Assistant Registrar
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